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 MR.SPEAKER  :  Mr.  E.  Ahamed,  no,
 no,  it  is  not  a  Question  Hour.  You  meet  the
 Minister.  He  will  give  you  the  information.  |
 have  not  allowed  him.  |  have  made  him  to  sit
 down.  So,  you  please  also  do  it.

 [Translation]

 SHRI  LAL  K.  ADVANI  (Gandhi  Nagar)
 :  Mr.  Speaker,  sir,  a  publishing  house  by  the
 name  of  Suruchi  Prakashan  is  there  in
 karolbagh.  The  Delhi  Police  raided  publish-
 ing  house  yesterday  night  and  arrested  an
 employee  Sahib  Singh  Sharma.  25  to  30
 books  were  confiscated  from  there  and  the
 publishing  house  has  been  sealed.  (/nter-
 ruptions)

 You  may  impose  ban  on  Rashtriya
 swayam  Sevak  Sangh,  but  its  ideology  can-
 not  be  banned,  as  it  contains  a  lot  of  things.
 Books  of  Swami  Vivekanand  and  Lok  Sabha
 speeches  of  Shri  Vajpayee  were  confis-
 cated  as  objectionable  literature.

 To  what  extent  the  Governmentcan  go,
 we  finda  glaring  example  of  such  act  in  Delhi
 city.  We  have  to  say  that tists not  the  only
 case  of  police  excess.  Emergency  has  not
 been  imposed  in  ourcountry  and  fundamen-
 tal  rights  have  not  been  suspended.  The
 Govemment  has  no  right  to  suppress  the
 freedom  of  expression,  which  has  been
 guaranteed  to  us  under  Article  19  of  the
 Constitution.  |  do  believe  that  this  entire
 operation  of  sealing  of  Suruchi  Prakashan,
 arrest  of  an  employee  and  confiscation  of  25
 to  30  books  is  against  law  and  this  should  be
 stopped.

 Mr.  Speaker,  Sir,  through  you,  |  would
 like  to  request  the  Government  to  make  a
 statement  as  to  whatis  the  justification  of  the
 action  taken  against  Suruchi  Prakashan,  as
 this  concems  the  Constitution  and  funda-
 mental  rights  of  the  people.

 SHRI  RAJESH  PILOT:  Notonly in  Delhi,
 but  in  the  entire  country,  the  Government  is
 taking  action  against  the  banned  institutions
 and  against their  publications  as  well  as  their
 activities.  |  will  get  the  information  from  the
 U.T.  administration  about  what  he  has  men-
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 tioned.  The  publications  and  the  activities  of
 all  the  banned  organisations  have  also  been
 banned.  This  is  the  normal  process.  What-
 ever  the  opposition  leader.  Shri  Advani  has
 said  today  about  this  particular  publishing
 House.  |  will  inform  you  about  it  after  getting
 the  details.

 MR.  SPEAKER:  There  are  some
 speeches  delivered  in  the  Parliament  also,
 therefore  please  look  into  it....

 (Interruptions)

 MR.  SPEAKER:  |  have  issued  order.
 We  will  decide  about  it  after  getting  informa-
 tion  from  the  Government.

 (/nterruptions)

 [English]

 12.26  hrs.

 RE:  STARVATION  DEATHS  IN  ORISSA,
 MADHYA  PRADESH  AND  BIHAR.

 SHR!  LOKANATH  CHOUDHURY
 (Jagatsinghpur)  :  Mr.  Speaker,  Sir,  you  have

 led  me  to  speak...(/nterruptions)....They
 ०  demanding  something  but  |  want  to  raise
 a  question  which  is  very  grave.  Asit  is  grave
 and  concems  suffering  of  thousands  of
 people  and  |  appeal  to  the  whole  House
 through  you  to  give  their  support  to  it  across
 parties  that  the  three  districts  in  Orissa,  i.e.
 Kalahandi,  Bolangir  and  Koraput  are  chroni-
 cally  drought  affected  and  this  matter  has
 been  raised  in  this  House  several  times.
 Even  the  Members  of  the  congress  party
 have  raised  this  earlier.  We  went  to  the
 Prime  Minister  also  and  apprised  him  of  the
 situation.  There  women  are  being  sold  for
 Rs.  40.  We  do  think  this  a  national  shame.

 Sir,  yesterday,  in  Orissa  Legislative
 Assembly  the  Minister  of  Revenue  had  ad-
 mitted  that  there  are  starvation  deaths.  Never
 in  the  history  of  this  country  it  happened  that
 a  Minister  admitted  in  the  House  that  there
 are  starvation  deaths  Sir,  |  want  to  say  that
 Orissa  Government  demands.  (/nterrup-
 tions)
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 [Translation]

 MR.  SPEAKER:  Suchimpression  should
 not  be  given  again  today  that  they  will  not
 allow  any  other  member  to  speak.  He  is
 raising  the  issue  of  starvation  deaths  in
 Orissa.  You  should  let  him  speak  and  should
 not  disturb  him.

 SHRI  LOKANATH  CHOUDHURY :  In
 Orissa  the  Revenue  Minister  has  admitted
 that  there  are  starvation  deaths.  You  will
 never  find  in  the  whole  country  where  the
 situation  is  so  bad.  They  say  that  the  Gov-
 emment  of  India  is  not  assisting  the  state
 Government  to  combat  hunger  and  their
 proposal  for  the  amount  of  Rs.  8  crores  on
 Jawahar  Rojgar  Yojana  has  not  been  re-
 leased  by  the  centre.  Therefore,  the  State
 Government  is  not  in  a  position  to  combat
 this  situation  where  starvation  deaths  are
 taking  place.  There  is  no  drinking  water.
 Thousands  are  migrating.

 Orissa  Government  has  submitted  a
 special  plan.  The  Government  of  India  is
 sitting  over  the  mater.  Do  they  want  the
 people  to  starve  and  die  like  this?

 12.30  hrs.

 {MR.  DEPUTY  SPEAKER  in  the  Chair,

 |  am  asking  this  question.  What  is  the
 alternative  before  us?  The  only  alternative  is
 that  the  Minister,  the  Central  Government
 should  execute  schemes  to  save  these
 people  from  the  death-trap.  Otherwise,  the
 situation  will  be  bad  and  hundreds  will  die.
 Therefore,  |  demand  that  the  Minister  should
 give  a  reply.  |  demand  that  the  Minister
 should  spell  out  what  they  are  going  to  do  in
 Kalahandi,  Bolangir  an  other  districts  in
 Orissa  which  are  continously  affected  by
 drought.  ।  within  seven  days  the  Minister
 does  not  come  to  the  rescue  of  Orissa
 Government,  and  take  sufficient  steps  to
 mitigate  the  sufferings  of  the  people,  |  will
 start  hunger  strike  before  this  Parliament
 gate.  |  appeal  tothe  whole  House to  support,
 to  force  the  Government  to  come  to
 Kalahahdi,  Bolangir  people’s  rescue  who
 are  dying  everyday  where  women  are  sold,
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 children  are  sold.  This  is  a  national  shame.
 When  Indira  Gandhi  was  there,  and  When
 Rajiv  Gandhi  was  there,  they  went  to
 kalahandi.  There  were  certain  schemes  and
 Indirajee  allotted  special  funds  to  mitigate
 the  sufferings  of  the  people  of  Kalahandi
 and  Bolangir.  The  Central  Government  has
 now  stopped  this  aid.  So,  this  is  a  grave
 situation.  |  earnestly  submit  and  appeal  to
 the  whole  House  to  understand  this  human
 problem;  the  problem  of  poverty,  the  prob-
 lem  of  death,  the  problem  of  women  children
 being  sold.  Are  we  not  ashamed  of  it?
 Perhaps  nothing  more  is  ashameful  and  in
 human  than  this.

 Finally,  |  say  here  in  this  House  that  if
 the  Central  Government  does  not  take  spe-
 cific  steps  and  if  the  Central  Government
 does  not  come  to  the  rescue  of  the  Orissa
 Government  and  the  people  of  Kalahandi,  |
 will  start  indefinite  hunger  strike  before  the
 parliament  gate.  After  seven  days  from  to-
 day.

 With  these  words,  |  finish  my  speech.
 (Interruptions)

 MR.  DEPUTY  SPEAKER:  There  is  no
 point  of  order  in  Zero  Hour.  So  far  as  your
 privilege  motion  ७  concerned,  we  are  get-
 ting  information  from  the  Government.

 SHRI  RAM  NAIK  (Bombay  North)  :  The
 Home  Minister  was  to  make  a  statement  at
 12.15  P.M.  about  Tripura.  That  was  shown
 on  the  TV  screen  outside.  The  Home  Minis-
 ter  has  not  come  here.  The  statement  has
 not  come.  We  want  to  know  what  has  hap-
 pened.

 (Interruptions)

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  SCIENCE  AND  TECHNOL-
 OGY  (DEPARTMENT  OF  ELECTRONICS
 AND  DEPARTMENT  OF  OCEAN  DEVEL-
 OPMENT)  AND  THE  MINISTER  OF  STATE
 IN  THE  MINISTRY  OF  PARLIAMENTARY
 AFFAIRS  (SHRI  RANGARAJAN
 KUMARAMANGALAWM):  The  hon.  Speaker
 called  him.
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 SHRI  SOMNATH  GHATTERJEE  :  You
 make  an  announcement  on  the  floor  of  the

 House.  (/nterruptions)

 MR.  DEPUTY  SPEAKER;  There  is  a

 piece  of  information.

 SHRI  RANGARAJAN
 KUMARAMANGALAM  :Sir,  with  regard
 Home  Minister's  presence,  |  wish  to  make  it
 known  to  the  House  that  he  is  in  the  Cham-
 ber  of  the  Speaker.  As  soon  as  he  comes,
 we  will  come  to  know  about  it

 (Interruptions)

 MR.  DEPUTY  SPEAKER  :  Shri

 Vidyacharan  Shukla  has  written  a  letter  to
 the  hon.  Speaker  which  says,:

 “|  have  spoken  to  CPM  leaders  and
 they  have  agreed  that  the  Home
 Minister's  statement  may  be  made  at
 4.00  P.M.  |  request  him  to  take  up  this
 matter  at  4.00  P.M.”

 SHR!  SOMNATH  CHATTERJEE  :  ।
 was  to  be  announced  at  12.15  P.M.  (inter-
 ruptions).

 SHRI  RAM  NAIK  :  The  House  must  be
 informed  here  in  time.  We  want  to  know
 whether  this  is  a  private  arrangement.

 The  house  must  be  informed  in  tire,
 Sir.  This  is  a.  privilege  of  the
 Housc....(/nterruptions)

 AN  HON.  MEMBER  :  This  is  not  a

 private  business.....(/nterruptions)

 MR.  DEPUTY  SPEAKER:  Allright,  let
 us  hear  the  Government.....

 (Interruptions)

 MR.  DEPUTY  SPEAKER:  Let  us  hear
 the  Treasury  Benches.....

 (Interruptions)

 SHR!  BASUDEB  ACHARIA  (Bankura}.
 Sir,  we  demand  that  the  Parliamentary  At:
 fairs  Minister  should  come  here  and  make
 the  announcement....(/nterruptions).  Why
 can't  he  make  this  announcement  on  the
 floor  of  the  House  ?...(/nterruptions).

 MR.  DEPUTY  SPEAKER  :  Let  us  hear
 Mr.  Kumaramangalam.

 SHRI  SOMNATH  CHATTERJEE:  Sir,
 he  did  tell  me  that  he  would  make  it  at  four
 o'clock.  |  said,  you  announce  it  on  the  floor
 of  the  House.  By  correspondence  it  cannot
 be  done.

 SHRI  SRIKANTA  JENA  (Cuttack)  :
 Sir,  the  former  Parliamentary  Affairs  Minsiter
 will  make  the  announcement.

 AN  HON.  MEMBER :  Don't  say  former.
 He  is  still  there.

 SHRI  RANGARAJAN
 KUMARAMANGALAM  Sir,  Mr.  Srikanta
 Jena  is,  as  usual,  very  kind  to  me  but  |  think
 he  has  got  certain  facts  wrongiy  Mr  Deputy
 Speaker,  Sir!  thought  that  the  Home  Minster
 would  be  able  to  come  and  make  the  an-
 nouncement  but  since  the  hon.  Members
 feel  about  it,  the  Home  Minister  would  be
 making  the  statement  at  four  o'clock  on  the
 issue  of  Tnpura.  |  understand  that  the  hon.
 Members.(/nterruptions).

 SHRI  SOMNATH  CHATTERJEE  :  For
 announcing  President's  rule.

 SHRI  RANGARAJAN
 KUMARAMANGALAM  :  What  statement
 he  will  make,  he  will  make  the  statement.  |
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 have  no  right  to  say  what  statement  he  will
 make.....({nterruptions).

 MR.  DEPUTY  SPEAKER:  Now  this
 statement  will  be  made  at  four  o’clock....

 [  Translation]

 (Interruptions)

 RE  :  Starvation  deaths  in  Orissa,  Madhya
 Pradesh  and  Bihar——-CONTD.

 [  Translation}

 SHRI  MADAN  LAL  KHURANA  (South
 Delhi):  Mr.  Deputy  Speaker,  Su,  -  irvation
 deaths  have  atso  taken  place  in  Bihar.

 [English]

 MR.  DEPUTY  SPEAKER:  Now  we
 have  taken  up  the  issue  of  starvation  in
 Orissa.  Some  of  the  hon.  Members  want  to
 ventilate their  grievances.  ।८  is  a  very  serious
 matter.  let  us  hear  them.  Now  Shri  Rabi  Ray
 jiis  on  his  legs  and  afterwards  you  will  have
 a  chance.

 (interruptions)

 MR.  DEPUTY  SPEAKER:  Panigrahij:,,
 you  will  have  a  chance  to  ventilate  your
 grievances.  Now  may  |  request  hon.  -Rabi
 Ray  ji  to  speak  on  starvation  in  Orissa?

 (/nterruptions)

 {Translation}

 SHRI  NITISH  KUMAR  (Barh)  :  Sir,  |
 would  like  to  inform  that  starvation  deaths
 have  taken  place  in  Bihar  also.  (/nterrup-
 tions)

 SHRI  RABI  RAY  (Kendrapada)  :  -..
 Deputy  speaker,  |  rise  to  raise  a  very  impor-
 tant  issue  in  this  House.  My  worthy  friend
 Shri  Loknath  ji  has  raised  this  issue  here.  |
 wouldlike  to  request  the  Governmentthrough
 you  that  this  issue  should  be  considered
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 rising  above  parry-  politics.  Shri  loknath  has
 already  mentioned  about  the  three  districts-
 Koraput,  Bolangir  and  Kalahandi  in  Orissa.
 |  personally  feel  ashamed  of  saying  that  in
 Bolangir,  the  children  are  being  sold  for  Rs.
 20  We,  all  the  Members  of  parliament,  do
 not  want  that  these  three  districts  of  Orissa
 as  will  as  the  areas  of  Bihar  and  tribal  area
 of  Madhya  Pradesh  to  become  Somalia.
 Leaving  aside  the  graphic  picture  presented
 here  by  Shri  Loknath  ji,  |  would  like  to  say
 that  this  is  a  very  grave  issue.  Even  if  the
 situation  is  described  is  superlative  degree,

 _itwillnot  be  sufficient.  |  would  like  to  mention
 about  the  statement  made  by  the  Revenue
 Minister  of  Orissa  three  days  back  in  the
 Assembly  about  Centre.  He  said  that  the
 State  Government  had  asked  for  an  amount
 of  Rupees  85  crore  from  the  Centre  to  save
 the  starving  people,  but  the  Centre  had  not
 given  the  amount.  |  am  not  making  any
 allegation  against  the  Central  Government.
 This  is  a  question  of  starvation,  so  this  issue
 should  be  reviewed  by  rising  above  party
 politics.|  would  like  to  tell  the  Centre  that
 thousands  of  people  are  going to  die  in  these
 three  districts.  Can  anyone  in  this  Parlia-
 ment  say  that  this  question  is  concerned
 only  with  the  State  Government.  This  is  a
 constitutional  responsibility  of  the  Centre  to
 save  the  people  from  starvation.

 |  would  like  to  say  that  hon.  Member
 Shri  Loknath,  who  said  that  he  would  go  on
 fast,  should  not  do  so.  |  would  request  the
 Central  Government  to  take  up  this  issue  on
 a  war  footing.  In  order  to  save  the  life  of  the
 people  it  should  talk  to  the  State  Govern-
 ment.  |  would  like  the  Government  to  an-
 nounce  within  two  three  days  as  to  what
 action  it  is  going  to  take  in  the  three  districts
 of  Orissa,  namely  Koraput,  Bolangir  and
 Kalahand:.  Thousands  of  Adivasis,  poor
 people  and  Dalits  are  going  to  die  there.  The
 Centre  should  cooperate  with  the  State
 Government  to  save  their  lives  and  provide
 ०  teedback  to  the  about  the  action  taken  by
 them  in  this  regard.  (/nterruptions).

 [English]

 SHRI  SRIKANTA  JENA  (Cuttack)  :  -  is
 a  serious  matter.  (/nterruptions).
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 SHRI  SRIBALLAV  PANIGRAHI
 (Deogarh)  :  Mr.  Deputy  Speaker,
 Sir,...(/nterruptions).

 SHRI  DEPUTY  SPEAKER  :  Let  Shri
 Panigrahi  speak.  He  has  given  notice.

 (Interruptions)

 SHRI  SRIBALLAV  PANIGRAHI:  Sir,  it
 is  really  an  extremely  serious  matter  involv-
 ing  humanitarian  considerations,  involving
 poverty  and  involving  hunger of  poor  people.
 any  true  Indian  will  be  ashamed  of  the  fact
 that  today,  after  about  45  years  of  freedom,
 children  and  women  are  being  sold  because
 of  poverty.  This  ts  a  very  very  shameful
 matter.  There  is  no  denying  of  this  fact.
 There  is  one  more  thing.
 (Interruptions)....  .Yes,  it  is  there  in  Orissa
 and  elsewhere,  in  some  parts  of
 Bihar.(/nterruptions).

 MR.  DEPUTY  SPEAKER  :  Shri
 Panigrahi,  please  resume  your  seat  for  a
 minute.  १

 (Interruptions)

 MR.  DEPUTY  SPEAKER  :  ।  is  very
 much  discussed  that  the  zero  hour  should
 not  be  extended  beyond  thirty  minutes.

 ({nterruptions)

 SHRI  NIRMAL  KANTI  CHATTERJEE
 (Dumdum)  The  House  has  not  discussed
 It.

 SHRI  CHITTA  BASU  (Barasat)  :  Who
 has  approved  it?  (/nterruptions)

 MR.  DEPUTY  SPEAKER:  Most  of  the
 hon  Members  have  expressed  their  willing-
 ness  that  it  should  not  extend  beyond  half-
 an-hour.

 (Interruptions)

 SHRI  BASUDEB  ACHARIA:  The  House
 ,has  not  approved  it.  (/nterruptions)

 MR.  DEPUTY  SPEAKER:  Kindly  hear

 me.  Today  it  is  a  serious  matter  that  we  are
 discussing  pertaining  to  the  starvation  of
 human  beings  in  two  provinces.  Let  every-
 one  speak.

 (Interruptions)

 SHRI  SRIBALLAV  PANIGRAHI  :  |  am
 on  feet.  |  have  given  notice.  Let  me  speak.
 (Interruptions).

 SHRI  BHOGENDRA  JHA  (Madhubani)
 :  Sir,  please  hear  me.  |  am  not  among  the
 howlers.  You  permit  me  according  to  the
 notice  and  according  to  the  rules.  |  have
 been  giving  notice  for  the  past  four  days  for
 Bihar.  |  gave  notice  today  also.  You  permit
 me  according  to  the  rules.  ।  you  give  pref-
 erence  to  howling,  everyone  will  do  it.  |  will
 request  you  to  stick  to  your  ruling.

 SHRI  SRIBALLAV  PANIGRAHI:  ।  gave
 notice.  (/nterruptions)

 SHRI  BHOGENDRA  JHA  :  Today  we
 will  see  that  there  is  no  howling.  ह  15  happen-
 ing  every  day.

 SHRI  NITISH  KUMAR  :  You  are  howl-
 ing  (/nterruptions)

 SHRI  SRIBALLAV  PANIGRAHI  :  Sir,
 as  you  know,  on  this  question,  earlier  also,
 on  different  occasions,  we,  the  Members
 from  Orissa-  irrespective  of  part  affiliation-
 have  raised  this  matter  in  this  House.  We
 have  requested  the  Government  of  India  for
 liberal  assistance  to  the  Government  of
 Orissa  to  combat  the  situation.  Yesterday
 the  Revenue  Minister  of  Orissa  has  con-
 fessed  on  the  floor  of  the  Assembly-  |  have
 here  copy  of  the  reporting  about  it.

 The  Govemment  of  Orissa  expressed
 its  helplessness  in  combating  poverty  and
 recurrant  starvation  deaths  in  the  State.  |
 think  the  dearth  of  money  is  given  as  the
 reason.  Sir,  if  this  is  true,  you  know  how
 serious  it  is,  and  starvation  deaths  in  some
 parts  of  Orissa  has  become  a  regular  fea-
 ture,  it  has  become  a  routine  affair  and  the
 State  Government  was  silent  over  it.  We
 have  been  shouting  against  it,  we  have  been
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 protesting  ‘against  it,  and  it  is  time  for  the  sibility  by  saying  that  they  have  no  funds
 Goverment of  India  to  rise  to  the  occasion  =  when  primarily  it  is  their  responsibility. Ear-
 to  send  a  team  immediately to  Oriesa—to  ।  fer  Indiraji  and  Rajivji  had  visited  these

 ward  areas  like  Sambhalpur  and  Phulbani
 where  the  poverty-stricken people  are  liv-
 ing.  Starvation  deaths  are  taking  place  there
 and  at  the  same  time  |  have  absolutely  no
 axe  to  grind  so  far  as  this  matter  is  con-
 cemed.  Now,  we  should  rise  above  party
 considerations.  As  you  know,  about  the
 starvation  deaths,  drought  situation  etc.,it  is
 the  concem  of  the  State  Govemment and
 what  the  State  Government is  doing?  In  the
 Seventh  Five-Y  ear  Plan  Rs.  327  crores  was
 the  Central  allocation to  Orissa.  in  the  Eight
 Five  year  Pian,  it  rose to  Rs.  10,000  crores
 to  fight  out  poverty there,  to  provide  succour
 to  the  needy  people.  But  unfortunately,  ad-
 ‘equate  funds  are  not  provided for  the  back-
 ward  and  needy  areas  so  as  to  overcome
 poverty.  These  areas  are  neglected by  the
 State  Govemment  there  and,  Sir  when
 people  are  dving.  when  people  are  getting
 nu  water,  the  Siate  Goverment  have  not
 cared  to  wok  into  this  serious  situation.
 Pecpte  are  dying  in  Westem  Orissa  districts
 like  flies  it  ६  xण  sufficient for  the  Govem-
 ment  just  to  exoress  helplessness  on  the
 floor of  the  House  without  trying  to  do  their
 best  to  mitigate  the  sufferings  of  the  people.
 And  the  srony  of  it  s  that  when  they  take  the
 plea  of  dearin  of  funds  to  combat  hunger,
 how  is  it  that  ta  Chet  Minister  is  observing
 hus  birthday  day  efter  tommorrow by  organising
 Panchayat  Smarch  spending  some  crores
 of  rupees?  Again,  they  are  spending  avoid-
 able  huge  amounts  of  money  on  organising
 some  boat  yatra to  Indonesia  etc.

 ह  such  neglect  of  those  suffering  areas
 continues  arਂ  perpetuates, then  there  is  no
 other  say  for  ७  Dut  to  demand  a  separate
 State  compnsing  these  backward  areas,
 i.e.,  Wester  Orissa.  At  least  there  should

 -be  a  separate  autonomous  development
 agency  or  Council  on  the  Bodo  model  and
 funds  be  provided  separately  for  the  devel-
 opment  of  this  area  directly  from  the  Centre
 and  it  should  be  monitored.  The  State  Gov-
 emment  cannot  absolve  itself  of  its  respon-

 *Not  recorded.

 should  be  continued  in  right  eamest....artd
 the  State  Government should  ensure  proper
 and  balanced  development of  88  the  areas
 in  the  State  by  giving  priority  to  different  plan
 projects  to  be  undertaken  in  these  backward
 areas,  which  they  are  not  doing  presentty.

 Finally,  |  request  the  Goverment  of
 India  to  realise  the  seriousness of  the  situ-
 ation  and  intervene  immediately  so  as  to

 control  the  fast  deteriorating situ-
 ation.  A  team  of  officials  and  also  a  team  of
 Members of  Parliament  should be  deputed
 to  visit  those  affected  areas  for  their  on-the
 spot  study  and  find  out  remedial
 measures.(  Interruptions).

 DR.  KARTIKESWAR  PATRA  (Balasore)
 Sir,  this  is  ०  very  =  serious

 Situation  .(  Interruptions)

 MR.  DEPUTY  SPEAKER
 kindly  resume  your  seat

 Doctor,

 (/nterruptons)

 SHRI  SRIBALLAV  PANIGRAHI:  If  that
 is  the  situation  we  demand  separate  agency
 or  arrangement  on  Bodaland  =  (interrup-

 MR.  DEPUTY  SPEAKER  There  are
 hon.  Members who  have  given  notice.  |  think
 most of  the  people  are  agtated  over  st  If  we
 have  to  lose  our  patience,  nothing  wil

 MR.  BHOGENDRA  JHA:  He  has  given
 notice.

 DR.  KARTIKESWAR  PATRA  :  You
 send  a  team  to  those
 areas....(interruptions)*

 MR.  DEPUTY  SPEAKER :  Nothing  will
 go  on  record.
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 DR.  KARTIKESWAR  PATRA:  -  -
 starvation  deaths  are  there,  chidren  are
 sold  and  women  are  sold  there.  Thisis  a  very
 grave  situation.  |  think  this  attracts  the  alten-
 tion  of  the  whole  house.

 |  would  like  to  submit  humbly  before  this
 august  House  that  a  team  should  be  sent
 trom  this  House  to  the  places  in  Orissa
 where  this  sort  of  situation  is  prevailing,  to
 suggest  to  the  Goverment  whai  sort  of
 steps  aro  to  be  taken  end  who  -  -  fault,
 whether  the  State  Government or  the  Can-
 tral  Govamment  The  money  provided  by
 the  Central  Government has  not  been  prop-
 erly  utilised  there.  So  |  -  -  the
 hen  Members  to  support  my  suggestion  to
 send  न  Toam  there  (/nterruptons).

 Mit  DEPUTY  SPEAKER:  You  wil
 have  a  chare  ७०  spsak.

 laters,  (बाऊ)

 पदने  DEPTY  CPEAKER  .  May  |  क
 quest  all  the  hon  meanbers  to  resume  thew
 इएन. ४

 1  त्र  मि 2

 MIT  0'  PUTY  SPEAKER:  -  -
 sur’  your  seals  Viton  ine  chair  is  stand-
 ng  ote  rormal  piece  is  that  all  the  hon.
 -  (नि  -ा  न  11.0 6.0  respective  seats.

 1१01 ६  -  bull  Obie शा,  लड  -  your
 soeਂ  ‘a  goats

 Unte  Tupt  (नाउ)

 MF  CEPUTY  SPEAKER:  Mr.  Jena,
 kindly  take  your  seat.  |  -  ८०  ७  adjom
 the  House  very  shortty.  ह  -०  do  nal  respond
 ‘  my  reques!,  then  है  does  not  serve  ary
 -

 (interruptions)

 SHRI  SRIKANTA  JENA  :  Sir,  |  want to
 make  a  submission.

 MR.  DEPUTY  SPEAKER:  No;  you

 (Interruptions)

 MA.  DEPUTY  SPEAKER  :  Now,  |  call
 Mr.  Bhogendra  Jha  to  ventilate  his  -
 ances.

 (interruptions)

 DA.  KARTIKWSWAR  PATRA  :  5,  a
 team  should go  from  the  Centre  to  study  the
 drought  situation  in  Onssa  (/nterruptions).

 SHRI  SARAT  CHANDRA
 PATTANAYAK  (Bolangir)  Sir,  tt  has  bap-
 pened  in  my  constituency  and  the  situation
 is  alarming  there.  (internuptions)

 MR.  DEPUTY  SPEAKEF  |  am  going
 to  adjourn  the  House  at  One  0  (0५.7.  if  you
 all  speak  at  a  time,  ॥  will  ‘८  serve  any
 purpose.  -०  take  your  seats.

 (interruptions)

 MH  DEPUTY  SPEAKFR.  (९  again
 appeal  to  your  matured  heats  to  resume
 your  seats.  There  ts  starvalr  im  that  prov-
 ince  and  some of  the  hon.  We-be's  wantto
 ventilate  their  grievances  Bul,  YouUbehave
 in  the  way,  ०  purposi.  will  be  Served  Then
 what will  be  the  fate  o!  those  pasple?  Those
 who  have  given  a  notice  «i.  be  given  a
 chance to  speak  Mr  Bhoar7ra  has  given
 @  notice  and  |  -  called  nr  na™e.  But  you
 are  not  prepared  to  oti  your  own
 colleages.  We  have  to  follow  Ceriain  norms.
 So,  kindly  resume  your  sea’.

 (Intern  ptiorss)

 99.  KARTIKESEAR  PATRA  =  S  Mr,
 -  should  be  allowed  to  speak

 MR.  DEPUTY  SPEAKER  '  You  are  not
 Mr.  Bhogendra Jha.  |  -  calted  his  name
 Should  you  not  oblige  hm?

 (interrupbons)

 SHRI  SARAT  CHANDRA
 PATTANAYAK  :  ”  has  happened  in  my
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 constituency.  That  is  why  |  am  requesting
 you  to  give  me  achance  to  speak.  (/nterrup-
 tions).

 [Translation]

 SHRI_SHRIKANT  JENA:  First  Orissa,
 then  Bitrar  should  also  be  taken  up.

 MR.  DEPUTY  SPEAKER  :  Definitely.

 SHRI  BHOGENDRA  JHA  :  Before
 today,  |  have  given  four  notices,  today  it  is
 fifty  day.  What  is  happening  in  Orissa  is
 known  to  all  of  us.  This  is  the  second  con-
 tinuous  year  of  drought  in  Bihar.  It  was
 drought  during  last  year  and  the  same  situ-
 ation  prevails  this  year  also.  Paddy  and
 ‘Bhadai’  crops  were  damaged.  Last  year
 Rabi  crop  was  damaged.  This  year  it  is  still
 awaited.  The  people  are  suffering  from  semi-
 starvation.

 SHR!  KARIA  MUNDA  (Khunti)  :  The
 same  situation  prevails  in  Palamau.

 SHRI  BHOGENDRA  JHA  :  |  am  not
 talking  of  Palamau,  |  am  talking  of  the
 prevailing  situation  in  Madhubani.  More  or
 less  the  situation  of  Bihar  as  a  whole  is  like
 this.  In  North  Bihar  which  includes
 Madhubani.  Darbhanga,  the  locais  mainly
 depend  on  rain  water  and  are  suffering  from
 starvation.  No  relief  work  has  been  done
 there.  |  did  my  best  for  receiving  relief.  Relief
 was  not  provided  there.  |  have  informed  the
 Government  also  Sometime  back  the  Cen-
 tral  Government  had  promised  पं  this  House
 to  give  prionty  to  complete  the  on  going
 projects.  Mr.  Deputy  Speaker,  Sir  the  work
 in  West  Kosi  Canal  has  nearly  completed
 which  caters  to  the  needs  of  an  area  of  7  and
 half  lac  acres  of  land.  We  can  get  three  rice
 crops  if  the  remaining  10  percent  of  the  work
 ७  completed.  |  have  time  and  again  re-
 quested  the  Government  of  India  to  take
 over  Kosi  Canal  scheme  as  per  its  commit-
 ment  because  |  know  that  this  is  not  a  task
 to  be  carried  out  at  state  level.  The  Govern:
 ment  should  convene  a  meeting  of  Bihar
 Government  as  will  as  the  M.Ps.  from  Bihar
 in  order to  decide  to  start  the  pending  projects
 in  Bihar,  otherwise  the  situation  is  going  to
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 be  very  critical.  Just  now,  my  hon.  friend  Shri
 Loknath  Choudhary  was  talking  abou
 Orissa.  |  request  the  Government  of  India  tc
 make  an  announcement  on  drought.  A  meet
 ing  consisting  of  M.Ps.  from  Bihar  and  Orissz
 should  be  convened  and  this  issue  shoulc
 be  discussed  seriously.  The  decisions  taker
 in  the  meeting  should  be  implementec
 promptly.  The  seriousness  at  which  |  ar
 saying,  relief  measures  should  be  taken  ur
 with  same  seriousness.  Effective  steps  mus
 be  taken  to  stave  of  starvation.  The  Govern:
 ment  of  India  may  take  any  action  it  thinks  fi
 to  deal  with  starvation  and  give  its  full  sup
 port  to  the  Government  of  Bihar  in  this
 regard.  |  thank  you  for  providing  me  ar
 opportunity  to  speak.

 SHRI  KARIA  MUNDA  :  Mr.  Deputy
 Speaker,  Sir,  people  in  my  area  are  dying  ०
 starvation.  The  people  are  leaving  thei
 districts  in  search  of  work.  They  should  be
 prevented  from  leaving  their  places  anc
 immediate  famine  relief  work  should  be
 started.....

 SHRI  NITISH  KUMAR  Mr.  Deputy
 Speaker,  Sir,  in  the  last  session  also  |  have
 talked  about  a  starvation  like  situation  ir
 Bihar.  Now  there  is  widespread  famine  tr
 Bihar  especially  in  two  distncts-  Paiarnat
 and  Garhwa  and  the  water  level  in  32  dis:
 tricts  of  Bihar  has  declined  drastically  whict
 has  caused  drinking  water  crisis.  Instead  ०
 providing  the  help,  for  which  the  Govern.
 ment  of  Bihar  has  asked  from  the  Centre
 the  amount  of  pian  outlay  meant  for  Bihar  15
 being  cut  as  a  result  of  which  the  Govem.
 ment  of  Bihar  is  unable  to  help  the  sufferinc
 people  in  a  better  way.

 Mr.  Deputy  speaker,  Sir,  through  you,
 demand that  the  Central  Government  shouic
 immediately  take  steps  to  help  the  sufferinc
 people  and  save  the  life  of  the  people  starv
 ing  in  Palamau  and  Garhwa  districts  anc
 solve  the  drinking  water  crisis  in  Bihar  on  ८
 war  footing.

 [English]

 SHRI  RAMESH  CHENNITHAL¢
 (Kottayam)  :  This  is  a  very  senous  matter
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 Our  Orissa  Members  raised  this  issue.  In
 Kalahandi  and  Balanghir,  death  and  poverty
 are  increasing  day  by  day.  Actually  during
 the  time  of  Late  Shri  Rajiv  Gandhi,  several
 schemes  were  sanctioned  by  the  Central
 Government.  Unfortunately,  the  Orissa
 Govemment  have  not  implemented  these
 schemes  properly.  That  is  why,  the  situation
 has  aggravated.  We  do  not  want  to  take  any
 political  miteage  out  of  this.  The  Govern-
 ment  should  give  humanitarian  consider-
 ation  to  this.  This  should  be  viewed  sepa-
 rately.  The  Central  Govemment  and  the
 State  Government  should  work  together  to
 meet  the  situation  urgently  so  that  this  prob-
 lem  can  be  settled.

 My  request  to  the  Central  Government
 is  to  take  up  this  issue  separately  with  the
 Orissa  Government  and  sort  out  this  prob-
 lem  urgently.

 SHRI  SIVAJI  PATNAIK  (Bhubaneswar)
 The  seriousness  of  the  situation  is  not

 being  realised  by  the  Union  Government.
 Now  it  is  admitted  that  starvation  deaths
 took  place  andthe  State  Government  wanted
 some  financial  assistance  to  which  the  Cen-
 tral  Goverment  is  not  responding  to.  That
 is  the  situation.  Squarely  this  is  the  situation
 which  stands  at  present.  Now  the  Central
 Govemment  should  rush  all  possible  heip.

 13.00  hrs.

 ।  should  not  turn  out  to  be  a  006
 between  the  Central  Government  and  the
 State  Government.  The  problem  must  be
 taken  up  in  right  earnest.  The  solution  to  the
 probiem  is  not  that  one  which  Shni  Sriballav
 Panigrahi  has  stated.  He  has  stated  that  in
 Western  Orissa,  some  districts  will  go  out  of
 Orissa.  That  is  not  the  solution.  Further.  he
 said  about  the  State  Government  misappro-
 pnating  the  money.  But  already,  the  CAG
 report  is  there  to  show  how  when  Shni  Rajiv
 Gandhi  was  the  Prime  Minister,  when  some
 money  was  given,  how  that  money  was
 imisspent.  That  is  on  record.  (/nterruptions)
 How  the  earlier  Congress  Government  had
 done,  that  is  already  on  record.  To  make
 someone  as  the  Chief  Minister,  one  State
 cannot  be  divided  into  two  or  three  parts.

 The  problem  of  being  in  Government can  be
 solved  through  appopriate  means.  (/nter-
 ruptions)  .

 |  earnestly  request  the  Government  to
 do  something  immediately.

 [Translation

 SHRI  SARAT  CHANDRA
 PATTANAYAK  (Bolangir):  Me.  Deputy
 Speaker,  Sir,  |  belong  to  Bolangir  district  of
 Orissa  where  many  people  have  died  due  to
 starvation.  When  |  paid  a  visit  to  that  area  |
 talked  to  a  family  having  two  children.  The
 child  told  me  that  his  mother  died  because
 she  did  not  get  food  fpr  three  days  together.
 Another  day  |  went  to  a  village  called
 Bholamumda.  When  |  talked  ta  people  there
 someone  told  me  that  he  sold  his  child  for
 mere  Fs.  500.  He  has  given  in  black  and
 white  that  he  had  sold  his  child  for  Rs.  500.
 The  people  of  West  Or  ssa  are  asking  fora
 separate  state  and  it  is  all  due  to  a  state  of
 famine.  Therefore  |  mean_  to
 say......(interruptions).

 My  BJP  brothern  are  making  Ayodhya
 such  a  big  issue  but  |  would  like  to  request
 them  that  if  they  believe  in  Lord  Rama  and
 if  he  15  there  they  should  send  him  to  our
 region  to  provide  food  to  the  people  of  that
 region  Therefore  |  would  like  to  request  the
 Central  Government  that  a  committee  of
 this  House  should  be  constituted  for  this
 purpose  and  sent  to  Bolangir  and  Kalahandi
 districts  |  am  submitting -  to  you  rising
 above  party  politics.  ।  ‘  not  a  matter  con-
 cerned  with  the  State  of  Orissa  alone.  What
 type  of  country  it  is  where  a  mother  is  so
 helpless  that  She  is  compelled  to  sell  her
 child  for  just  Rs.  500.  What  can  be  more
 disgusting  than  this?  That  is  why  |  am  urging
 the  Government  to  constitute  a  committee
 and  send  it  to  the  backward  areas.

 {English}

 SHRI  SRIKANTA  JENA  ।  Sir.  last  time
 also  |  ratsed  the  issue  of  starvation  deaths  in
 the  districts  of  Koraput  and  Kalanhandi  in
 the  House.  This  time,  the  district  of  Bolangir
 has  also  come  within  its  purview.  This  is  a
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 shocking  story.  It  is  not  the  question  of  one

 chit’  being  sold  at  क  20-,  This  ss  really  a
 serious  matter.  Let a  Parliamentary  Delega-
 tion  led  by  you  visit  Orissa.  You  will  really
 know  what  is  Rappening  in  these  three
 districts.  People  are  dying  everyday.  Though~
 !  belong  to  the  Janata  Dal,  though  my  Gov-
 emment  is  there  ‘in  the  State  of  Orissa,  |
 really  take  pity  on  this  issue.  There  ७  no
 sincerity  either  on  the  part  of  the  Central
 Govemment  or  at  the  State  level  to  help  the
 poverty-stricken  poeple  there.  The  pariia-
 mentary  Affairs  Minister  and  the  Planning
 Minister  are  sitting  here.  Let  the  Prime  Min-
 ister  come  to  this  rouse.  Let  the  House  take
 up  this  issue  seriously.  Thousands  of  people
 are  dying  every  day  in  Koraput  district,  as  |
 saidearlier.  Also  in  parts  of  Madhya  Pradesh
 every  day  people  ara  dying  Nobody  is
 listening  to  it  Last  time  when  ।  raised  this
 issue,  5000  people  had  died  in  Koraput
 district.  The  revenue  Minister  in  the  Orissa
 Assembly  admitted  tnat  people  died  but  the
 figure  was  not  5000  but  ॥  was  only  300

 SHRI  ?  ८.  CHACKO  What  is  your
 chief  Minister  doing  there?  U/nterruptions)

 SHRI  SRIKANTA  JENA  :  You  better
 ask  him  You  ask  hirr  through  your  Prime
 Minister  what  tne  Chief  Minister  is  doing
 there.  Please  do  not  ask  me  that  question.
 That  ७  to  be  put  to  the  Chief  Minister.
 ‘Interruptions)

 SHRI  RAMESH  CHENNITHALA -  Why
 do  you  not  ask  the  Chief  Minister  to  do
 something  immediately?  (interruptions)

 SHRI  SRIKANTA  JENA  :  People  are
 dying  every  day.  This  is  my  eamest  request
 to  the  Govemment  of  India  to  do  something.
 The  Central  Government  ७  not  sincere.
 Please  listen  to  me  (interruptions).

 MR.  DEPUTY  SPEAKER  :  No  cross-
 talk,  please.

 (/nterruptions)

 SHRI  SRIKANTA  JENA  :  Even  if  the
 Goverment  there  at  the  State  level  is  not
 sincere,  then  you  throw  them  out.  People
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 are  dying.  It

 Shri  Narasimha
 -  has  to  go

 fot  him  go;  if  Shri  Biju  Patnaik  has  to  go,  let
 him  go.  Let  the  people  survive  first.  That  is
 why,  |  appea!  through  you,  Mr.  Deputy
 Speaker,  to  help  these  tribal  people  those
 who  are  dying  everyday.  Please come  to  the
 rescue  of  them.  Let  this  Parliament  at  least
 come  to  the  rescue  of  the  people  first.  You
 send  a  parliamentary  delegation  to  that  area
 and  let  them  see  what  is  happening  there
 and  direct  the  Government,  the  State  Gov-
 emment  or  the  Central  Government,  in  this
 regard.  (/nterruptions).

 MR.  DEPUTY  SPEAKER:  Youcannot
 go  beyond  1  o'clock  You  should  respect
 Zero  Hour.  Should  we  go  beyond  one  hour
 oi  one  and  a  half  hour  Kindly  excuse  me  |
 cannot  accommodate  everybody  in  the  Zero
 Hour.

 (interruptions)

 SHRI  BUTA  SINGH  (Jalore)  Mr.
 Deputy-Speaker,  Sir,  this  is  an  issue  that
 has  been  agitating  the  minds  of  the  hon.
 Members  from  Onssa,  cutting  across  the
 party  lines.  The  situation  in  Koraput,
 «alahandi  and  Bolangir  15  $0  out  of  hands
 and  so  serious  that  purely  on  humanstanan
 grounds,  cutting  across  the  party  lines-  as
 Shn  Rabi  Ray |  and  my friends  from  Koraput,
 Kalahandi  and  Bolangir  have  described-  it
 can  be  solved.  ॥  is  an  issue  with  which  we
 are  ashamed  as  a  nation  today.  When  we
 are  talking  of  market  economy  and  competi-
 ve  economy  the  people  in  one  of  our  most
 ancientState  are  dying,  the  children  are  So0
 on  the  road  sides,  people  are  dying  in  star-
 vation  and  we  are  talking  of  having  our  buffer
 stocks  and  surplus  stocks.  What  is  this?
 Therefore,  in  the  name  of  humanity,  |  appea!
 to  this  hon.  House  through  you  and  to  the
 Government  immediately  to  rush  a  central
 team.  Not  even  waiting  for  the  report  of  the
 central  team,  the  hon.  Prime  Minister  must
 immediately  sanction  special  grant  at  least
 for  the  human  needs.  It  should  be  met
 immediately  so  that  no  human  soul  should
 be  allowed  to  die  for  want  of  bare  necessities
 of  life.  |  will  request  with  folded  hands  that
 the  Prime  Minister  must  make  a  visit  be-
 cause  such  a  situation  expects  that  we  rise
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 above  party  politics.  And  we  as  the  House,
 as  the  sovereign  House  of  this  great  coun-
 try,  must  take  are  of  the  country,  of  the
 people  who  are  dying  in  one  part  of  Orissa,
 not  only  Orissa  but  also  in  Bihar  and  Madhya
 Pradesh  as  the  hon.  Member  from  Bihar  has
 described-which  are  parts  touching  the
 Jharkhand  area.  Coincidentaly,  they  are
 parts  which  are  suffering  the  most.  There-
 fore,  |  appeal  through  you  to  this  august
 House  to  adopt  a  non-party  attitude  and
 rush  immediately  the  bare  necessities,  sav-
 ing  the  life  of  the  helpless  people  in  these
 affected  areas  of  Orissa,  Madhya  Pradesh
 and  Bihar.  (/nterruptions).

 SHRI  RAM  VILAS  PASWAN  (Rosera}  :
 We  appreciate  the  idea  and  we  support
 it  (Interruptions).

 SHAI  SRIBALLAV  PANIGRAHI:  Letus
 know  the  reaction  of  the  Government  (in-
 terruptions)

 [  Translation]

 SHRI  SHIVRAJ  SINGH  CHAUHAN
 (Vidisha)  :  Mr.  Deputy  Speaker,  Sir,  through
 you  |  would  like  to  draw  the  attention  of  the
 Government  towards  my  Parliamentary
 Constituency.  In  Vidisha,  Raisen  and  Sthor
 districts  there.  was  heavy  hailstorm  on
 26,27and  28th  of  December  and  as  a  result
 crops  of  the  farmers  in  four  hundred  villages
 of  Vidisha,  124.0  vitages  of  Raisen  and  -०५
 four  villages  of  Sitor,  were  totally  destraye  उ.
 Almost  ninty  percent  of  the  crops  have  Sean
 damaged.  Many  animals  of  the  farmers
 died.  Even  the  houses  of  many  poor  tarmers
 were  damaged.  Even  then  no  assistance  ७
 retief  has  been  provided  by  the  admintstra-
 tion  of  that  state  to  these  farmers

 Through  you,  |  would  like  to  submit  that
 the  administration  is  still  bent  upon  recover-
 ing  loans.  |  would  like  to  demand  that  relief
 should  be  provided  to  the  farmers  immedi-
 ately  and  recovery  of  loans  should  be
 stopped..  Along  with  this  farmers  should  be
 given  fertilizers  and  seeds  for  the  next  year.
 The  poor  labourers  of  that  area  are  com-
 pelled  to  leave  their  housed  because  they
 don't  have  the  work  there  due  to  destruction

 of  crops.  |  would  like  to  submit  that  relief
 measures  should  be  started  immediately  so
 that  the  poor  may  get  employment.

 [English]

 SHRI  AMAR  ROYPRADHAN  (Cooch
 Bihar}:  Sir,  let  the  Government  say  some-
 thing.  Lis  a  very  serious  matter.  We  would
 like  to  know  the  reaction  of  the  Government.

 MR.  DEPUTY  SPEAKER  :  The  Zero
 Hour  has  already  taken  more  than  one  hour
 and  ten  minutes.  May  |  appea!  to  you  that  if
 you  go  on  extending  it  then,  it  carries  no
 importance.  Starvation  deaths  is  an  impor-
 tantissue  The  non.  Minister  was  on  his  legs
 to  make  a  statement  on  the  floor  of  the
 House  But,  as  ur  fnends  weve  raising  their
 hands  for  quite  a  long  time,  |  did  not  like  to
 incur  their  displeasure  by  not  allowing  them.

 [  Transiaton|

 (interruptions)

 SHRI  NITISH  KUMAR  Mr.  Deputy
 Speaker,  Sir,  let  there  be  some  response  on
 this  issue  then  only  you  take  the  other  issue,
 if  there  is  only  .(/nterruptions:

 .Engiish}

 SHHI  RABI  RAY  :  Youha.<  done  avery
 good  thing  by  atowing  the  Zero  Hour  to
 continue  beyond  one  hour.

 SHRI  NITISH  KUMAR  This  ts  a  very
 important  issue  Please  issue  directions  to
 the  Press  to  highlight  this  important  prob-
 lem.  They  are  orvy  imterested  in  pottticai
 news.

 !aR.  DEPUTY  SPEAKER  :  Your  sug-
 gestions  is  so  good  that  it  catches  the
 imagination  of  everybody.  (interruptions)

 [  Translation]

 SHRI  SURYA  NARAYAN  YADAV
 (Saharasa)  :  Mr.  Deputy  Speaker  Sir,  |  fee!
 distressed  to  note  that  many  people  have
 died  of  starvation  Palamau,  Chatra  and
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 Garhwa  districts  of  Bihar.  The  press  has
 published  the  names  of  thé  deceased  but
 administration  has  taken  no  action.  Chief
 Minister  of  the  State  is  not  taking  any  action.
 The  Chief  Minister  of  that  State  has  no  right
 to  remain  in  office  as  many  people  have  died
 due  to  starvation  in  his  state  and  the  admin-
 istration  under  his  control  has  failed  to  take
 any  action.  The  situation  in  my  state  is  most
 critical.  |  would  like  to  urge  the  Central
 Govemment  that  people  should  be  pro-
 tected  from  famine  and  relief  measures
 should  be  taken  immediately.  The  Govern-,
 ment  of  the  State  should  be  dismissed  at
 once.  (/nterruptions).

 [English]

 MR.  DEPUTY  SPEAKER  :  This  is  a
 very  important  issue  and  Madhya  Pradesh,
 Bihar  and  Orissa,  these  three  provinces  are
 facing  acute  famine.  You  have  already  ven-
 tilated  your  grievance  by  saying  that  there
 are  some  deaths.

 My  suggestion  to  this  august  House
 would  be  that  the  hon.  Members  can  bring
 this  subject  for  discussion  under  any  one  of
 the  rules  of  procedure.  |  think  most  of  the
 hon.  Members  are  very  anxious  to  Partici-
 pate  in  this  debate.  So,  this  is  my  sugges-
 tion.

 Now  |  am  allowing  Shri  Fatmi  to  speak.
 As  soon  as  he  completes,  immediately  after
 that,  the  hon.  Minister  will  make  the  state-
 ment.

 (Interruptions)

 SHRI  AMAR  ROYPRADHAN :  Sir,  this
 is  a  very  serious  matter.  We  would  like  to
 know  what  is  the  reaction  of  the  Govern-
 ment.

 MR.  DEPUTY  SPEAKER  :  |  have  al-
 ready  made  the  suggestion.  Shri  Pradhan,
 the  hon.  Minister  was  on  his  legs.  But,  Shri
 Fatmi  wants  to  ventilate  his  grievance.  The
 Government  is  ready  to  make  the  state-
 ment.

 Shri  Chavan  has  made  it  clear,  so  faras
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 Madhya  Pradesh  is  concemed.

 (interruptions)

 [Translation]

 SHRIMOHAMMAD  ALI  ASHRAF  FATMI
 (Darbhanga):'  Mr.  deputy  Speaker,  Sir,
 starvation  deaths  have  become  a  perma-
 nent  feature  in  Bihar,  Orissa  ard  Madhya
 Pradesh.  ।  you  go  throuth  the  history  you
 will  find  that  right  from  the  beginning  of  the
 planning  in  the  country  Bihar  is  sometimes
 hit  by  flood  arid  times  by  drought.

 Just  nowਂ  shri  Surya  Narayan  Yadav
 was  mentioneing  it.  In  this  regard  |  would  like
 to  say  that  the  Government  of  Bihar  has
 written  to  Delhi  about  the  prevailing  drought
 situation  in  Bihar  as  a  result  of  wheich  lakhs
 of  people  are  megrating  to  Calcutta,  Bombay
 and  Delhi  from  the  state..  (/nterruptions)

 [English]

 MR.  DEPUTY  SPEAKER:  Now |
 request  Shri  Kumaramagalam  to  make  the
 statement.  (/nterruptions)

 MR.  DEPUTY  SPEAKER:  The  zero  hour
 should  not  be  an  unimportant  hour.  Zero
 Hour  has  got  its  significance  and  impor-
 tance.  If  the  Zero  Hour  proceedings  are
 lengthened,  it  loses  its  importance.  Of
 course,  taking  into  consideration  the  gravity
 of  the  situation,  many  peopoe  were  allowed
 to  ventilate  their  grievances.  Most  of  the
 hon.  Members  have  participated  in  this
 debate  and  some  Members  are  left  out.  For
 that  purpose  only,  |  have  made  asuggesstion
 and  Your  cooperation  is  absolutely  essen-
 tial.

 {Translation}

 SHEI  MOHAMMAD  ALI  ASHRAF  FATMI-:
 Mr.  Deputy’  Speaker,  Sir,  you  are  not  giving
 me  chance  to  comple  to  my  submission..
 (Interruptions)

 [English]

 MR.  DEPUTY  SPEAKER:  Already  the
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 Zero  Hour  has  gone  for  one  hout  and  ten
 minutes.  Probably  you  meght  know  that
 there  is  a  lot  of  comment  on  the  zero  Hour.

 [Translation]

 SHRI  MOHAMMAD  ALE  ASHRAF
 FATMI:  Mr.  Deputy  Speaker,  Sir,  please
 let  me  conclude.  The  Government  of  Bihar
 has  written  to  the  Union  Government  about
 the  drought  in  the  state  and  have  sought
 assistance  to  deal  with  situation.  |  urge
 upon  the  Govemment  to  provide  necessary
 assistance  to  the  state  so  that  the  Govern-
 ment  of  Bihar  can  face  the  drought

 SHRI  RAM  VILAS  PASWAN:  ।  avery
 serous  matter  and  |  am  happy  that  most  of
 the  Members  have  expressed  their  views
 about  the  measures  to  be  adopted  to  face
 the  duought  problems  rising  well  above  the
 party  differences.  |  would  like  to  thank  to
 Shri  Buta  Singh  and  Shri  Srikant  Jena  and
 all  other  Members  who  have  discussed  this
 issue  rising  above  party  differences.  It  is
 not  a  party  matter  rather  this  matter  relates
 to  the  whole  country.  Union  Government
 and  the  state  Governments  should  fight  a
 joint  battle  gainst  this  natural  calamity.  |
 think  the  suggestion  given  by  Shri  Buta
 Singh  is  worth  appreceation  that  the  Union
 Govemment  should  allocate  more  funds  to
 the  state  Govemmets  where  starvation
 deaths  are  taking  place.  ।  any  Member
 levels  allegations  against  any  state  Gov-
 emment  for  misutilising  the  funds  provided
 for  the  drought  relief  measures,  it  should
 also  be  taken  note  of.  But  itshould  not  form
 the  basis  of  dismessal  of  my  particular
 state  Government  and  the  people  should
 not  continue  to  suffer  from  starvation:

 1  would  like  to  urge  upon  the  Union
 Goverment  to  taken  this  issue  seriously
 and  take  concrete  steps  to  fight  against
 starvatin.

 SHRI  PIUS  TIRLEY  (ALIPURDUARS):  |
 would  |  like  to  say  that  the  State  Government
 should  not  be  blemed  fully  for  it.  The  rev-
 enue  received  from  Orissa  and  Bihar  goes
 in  the  accounts  of  the  Union  Govemment,
 but  when  these  states  face  any  problem
 people  bleame  the  State  Government  for
 not  providing  assistance  to  the  victims.  -  is
 absolutely  unjustified.  It  is  the  duty  of  the
 Union  Governcent  to  make  an  announce-

 ment  today  itself  ‘that  rfelief  would  be
 proveded  to  these  states.

 [English]

 SHRI  RANGARAJAN
 KUMARAMANGALAM:  Mr.  Deputy  Speaker
 Sir,  the  issue  of  starvation  deaths  is  some-
 thing  which  shakes  all  of  us  to  the  very  core.
 The  whole  House,  as  noticed  by  many
 senior  Members,  has  raised  this  issue  in
 this  House  rising  well  above  party  differ-
 ences.  |  amnottrying  today  to  say  that
 this  is  a  fault  of  either  the  State  Government
 or  the  Central  Govemment  or  of  a  particular
 authority.  The  very  existence  of  starvation
 deaths  according  tomeis  something  which
 should  make  all  of  us  who  claim  to  be
 representatives  of  the  people  really  shaken
 and  ashamed.

 Certain  schemes  were  framed  even
 during  Rajivji’s  time.  There  are  certain
 schemes  which  are  centrally  sponsored
 ones  and  certain  schemes  are  State  Gov-
 emment  schemes.  But  it  is  obvious  that
 these  schemes,  though  announced,  are
 not  having  the  impact.  1  think  there  isa
 need  now  for  Members  of  Parliament  be-
 longing  to  those  areas  as  well  as  those
 States  and  provinces  to  get  together  and
 look  at  those  schemes  in  detail.

 !  should  bring  this  to  the  notice  of  the
 Prime  Minister.  for  the  Members  of  Parlia-
 ment  belonging  to  those  areas  i  would  say
 that  we  have  ameeting  organised  where
 we  can  meet  the  Prime  Minister  and  create
 the  appropriate  atmosphere  of  coordination
 between  the  States  and  the  Central  Gov-
 emment  and  also  with  the  Members  of
 Parliament,  so  that  proper  schemes,  proper
 funding  is  made  available.  This  problem
 can  really  be  eradicated.

 |  do  not  think  any  of  us  want  to  pass
 judgments  oneach  other.  |!  do  notthink  that
 is  really  an  answer.  Ultimately  al!  of  us
 together  are  responsible  in  that  sense  of  the
 term  because  we  are  representatives  of
 the  people.  It  is  our  dut  that  we  ail  get
 togather  and  solve  this  problem.  |  assure
 this  House  that  the  relief  that  is  required  will
 be  immediately  organised  and  |  would
 arrange  the  meeting  with  the  Prime
 Minister  if  necessary,  we  would  also  go
 across  to  the  States  as  a  delegation  and
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 see  the
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 try  and  sort  them  out

 .in  a  positive  man
 +  MR.  DEPUTY  SPEAKER:  Hon.  Mem-

 bers,  thank  you  very  much.  Most  of  the
 tron.  Members  have  participated  in  it;  but
 some  of  them  could  not  participate  and  they
 will  kindly  excuse  me.

 Now,  the  House  shall  take  up  Papers  to
 be  laid  on  the  Table  of  the  House.

 (/nterruptions)

 13.20  hrs.

 PAPERS.  LAID  ON  THE  TABLE

 Reviw  on  the  working  of  and
 Annual  Report  of  indian  Rase  Earths

 Limited,  Bombay  for  1991-92  etc.

 [English]

 THE  MINISFTER  OF  STATE  IN  THE
 PRIME  MINISTER'S  OFFICE  (SHRI
 BHUVNESH  CHATURVEDI):  |  beg  to  lay
 on  the  Table-

 (1!  “A  copy  each  of  the  following
 papers  (Hindi  and  English  ver-
 stons)  under  sub-section  (1)  of
 sgtion  61ec.  A  of  the  Companies
 Act,  i956--

 (i)  Statement  regarding  Review
 by  the  Government  on  the
 working  of  the  !ndian  Earths
 iumeted  Bombay,  for  the  year
 1991-92.

 {i}  Annual  Aeport  of  the  Indian
 Rare  Earths  Limited,  Bombay,
 for  the  year  1997-92  alongwith
 audited  Accounts and  comments
 of  the  Comptroiier  and  Auditor
 General  thereon.

 (2)  A  Statement  (Hind:  and  Engish
 versions  !  showing  reasons  for
 delay  in  laying  the  papers
 mentioned  at  (1)  above.  [Placed
 in  Library  See  No.  L.T.  3479/
 93]

 (3)  (i)  A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)  of
 the  Tata  Institute  of
 Fundamental  Research,  Bombay,
 for  the  year  1991-92  alongwith
 audited  Accounts.
 (ii)  A  statement  (Hindi  and  English
 versions)  regarding  review  by  the
 Goverment  on  the  working  of  the
 Tata  Institute  of  Fundamental
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 (4)

 (5)

 १०)

 delay  in  laying  the  papers
 mentioned at  (3)  above  [Placed
 in  Library  See  No.  LT.  3480/
 93]

 (i)  A  Copy  of  the  annual  report
 (Hindi  and  English  Versions)  of  the
 Tata  Memoria!  Certra,  Bombay,
 for  the  year  1991-92
 (ii)  A  copy  of  the  Annual  Accounts
 (Hindi  and  English  versions)  of the
 Tata  Memrial  Centre,  Bombay  ,  tor
 the  year  1991-92  together  with
 Audit  Report  thereon.
 (ai)  A  statement (Hindi  and  English
 versions)  regarding  Review  vy
 the  Government  on  the  wortang  of
 the  Tata  Memorial  Centre,
 Bombay,  for  the  year  1991-92
 A  statement  (Hind  and  Enghsh
 versions)  showing  reasons  for
 deiay  in  faymg  the  papers  men-
 toned  at  (5)  2p0ve  [  Placed  in
 Library.  See  No  Li-  3491/93]
 fi)  A  copy  of  the  Annual  Heport
 Hindi  and  Engtish  ve  rsiens)  of  the
 institute  of  Mathematcal  Sciences,
 Madras,  for  the  vear  1991-92
 alongwith  Audited  Accounts.
 ता]  -  stalemant  (Hindi  and  Englisn
 versions)  reharding  “eview  Sy
 ne  Government  on  the  woking  of

 the  institute  of  Mathematical  Sct
 ences,  Madras  fo.  Se  yée  tit  ०
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 A  statement  (Hind  and  Engiish
 versions}  showing  reasons  fn:
 delay  in  laying  the  papers  mre  +
 temed  at  (7)  above  [  Placed  in
 Library  See  to.  (  ।-  3482/93]
 ५]  -  cOpy  of  the  Annual  Report
 (rindi  and  English  versons)  ०  the
 institute of  Physics,  Bhubaneswar,
 for  the  year  1991-92.
 (it)  A  copy  of  the  Annuai  Accounts
 (Hindi  and  English  versions)  of  the
 Institute  of  Physics,  Bhubaneswar,
 for  the  year  1991-92  together with
 Audit  Report  thereon.
 (iii)  A  statement  (Hindi and  English
 versions)  regarding  Review  by
 the  Government on  the  working  of
 the  Intitute  of  Physics,
 Bhubaneswar,  for  the  year  1991-
 92.


